Honourable Shri. Justice Chandrakant Vasant Bhadang

B.Sc., LL.B.
2014
Born on 5th November, 1960 at Khamgaon, District ‘Buldhana. Graduated in
Science from G. S. College of Commerce, Science and Arts, Khamgaon in 1981. Did
Law from Nagpur University and was enrolled as an Advocate on 5th December,
1984. Practised mainly in Civil and Criminal sides, in the District Court and for some
time at the Nagpur Bench of the Bombay High Court. Worked as Additional District
and Sessions Judge at Nagpur, ‘Member Industrial Tribunal at Bandra and Principal
District and Sessions Judge, Nashik. Elevated as a Judge of the Bombay High Court

on 3rd March, 2014.




